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RAJYA SABHA 

Wednesday, the 23rd   May, 1990/the 
2nd Jyaistha, 1912 (Saka) 

The House met at eleven of the 
clock, Mr. Chairman in the Chair. 

ORAL ANSWERS TO QUESTIONS 

Fnnds    received by voluntary orga-
nisations    in    Faizabad, U. P. from 

abroad 

•301. KUMARI ALIA: Will the 
Minister of HOME AFFAIRS be 
pleased to  state: 

(a) the details of the voluntary 
organisations in Faizabad, Uttar 
Pradesh which are receiving funds 
from   abroad; 

(b) the names of the countries 
from which such funds are being 
received; 

(c) the details of the funds re-
ceived by each of those organisations 
during the last three years; year-wise; 
and 

(d) the details of purpose/objects 
for which these funds were utilized ? 

THE   MINISTER   OF   HOME 
AFFAIRS   (SHRI   MUFTI      MO 
HAMMAD   SAYEED): (a) to   (d) 
There are      eight organistions 
in Faizabad District registered under 
Foreign Contribution (Regulation) 
Act, 1976 of which five have reported 
receipt of foreign contribution in the 
last three years. The details are 
available in the Annexure. [See 
Appendix CLIV, Annexure No. 711 

 

DR. YELAMANCHILI SIVA-II: 
Sir, I would like to know from the 
hon. Minister whether there is any 
scrutiny by the Government of India 
to find out how the funds are utilised, 
whether there is any misuse of the 
funds and whether the funds are being 
utilised for any other purpose? 
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SHRI MURLIDHAR CHAN-
DRAKANT BHANDARE: Sir, this 
really raises a very important 
question which is not so much the 
legal or the financial aspect of the 
matter. Sir, the funds ccme from 
abroad and are used for religious 
purposes whether it is in Uttar 
Pradesh or more so in Kashmir. What 
steps is the Government are taking to 
check that these funds do not result in 
proliferation of institutions which 
cause disaffection among two 
communities ? 

 

SHRI MURLIDHAR CHAN-
DRAKANT BHANDARE: The 
simple thing is that in Kashmir 
young girls are asked to observe 
'purdah' in schools. What steps are 
you taking  against  such things   ? 

 
SHRI MURLIDHAR CHAN-

DRAKANT BHANDARE: He is 
not answering... 

SHRI SUBODH KANT SAHAY: 
The    question is very    much con-
cerned with Faizabad, 

SHRI T. R. BALU: Mr. Chair-
man, Sir, I want to know from the 
hon. Minister whether any political 
parties are receiving any foreign 
funds under the guise of cultural or 
religious organisations. I further 
want to know whether the Govern-
ment has received any complaints 
about it and if so what action has 
been taken? 

 
SHRI T. R. BALU: What are the 

political parties that have been 
getting ? 

MR. CHAIRMAN: All political 
parties. 

SHRI S. B. CHAVAN: Sir, may I 
seek one clarification from the hon. 
Minister ? Sir, the Government 
merely scrutinises the returns which 
have been filed by different parties 
who receive contributions from 
foreign countries. I don't think that 
any mis-utilisation of the funds can 
be a part of the return. And that is 
why it becomes absolutely necessary 
to find out as to what is the 
mechanism that the Government has 
created to find out whether the funds 
are being used for the same purpose 
which, in fact, is the objective for 
which they have filed with the 
Government. 

 
SHRI S. B. CHAVAN: Sir le has 

not replied to my question n fact, I 
have asked the hon. Minis-: er to 
clarify as to what is the mecha- 
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nism that he has at his disposal Or is 
it merely on the return and the 
complaints to be filed by someone 
else that thereafter you go and 
scrutinise the whole thing ? The 
Government as such do not have any 
kind of mechanism by which they 
will be able to find out as to whether 
the moneys are being properly 
utilised or they are being misutilised 
even for political purposes. 



7 Oral Answers [ RAJYA  SABHA ] to Questions 8 
 

Road  accidents  in India 

*302. SHRI VIRENJ. SHAH: 
SHRI    ATAL     BIHARI 
VAJPAYEE: 

Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) what is India's place in the 
order of world countries; in respect 
of road accidents per 1000 power 
driven vehicles; and what is the 
average for the 10 countries which 
have the highest number of road 
accidents; 

(b) what is the outcome of the 
steps taken so far to bring down the 
rate of road accidents in India; and 

(c) the action - plan in this regard 
and the target fixed for the current 
year ? 

THE MINISTER OF SURFACE 
TRANSPORT (SHRI K. P. UNNI-
KRISHNAN): (a) to (c) A statement 
is laid on the Table of the House. 

Statement 
(a) On the basis of figures in the 

World Road Statistics, 1987, brought 
out by International Road Federation, 
Washington, the rate of road 
accidents for the 10 countries having 
the highest number of road accidents 
per 1000 vehicles, during 1986 which 
is th s latest year for which figures are 
available is as follows: 

Statement 
 

8. Countries Accide nt per 
No. '000 vehicles 

1   MAURITIUS.......................................................................... 73. 75 
2   HONGKONG                                .........................................  
3  KLWAIT ..................................................................................
4  INDIA..... . . .  
5   TUNISIA .................................................................................  

 
7   CYPRUS ..................................................................................

 
9   YEMEN ARAB REPUBLIC .................................................. 11. 94 

10   FEDERAL REPUBLIC OF GERMANY. 9. 96 
Theabove figures place India in the 4 th postion.  


